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Bungling in distribution of Loans by
the Nationalised Banks.
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. Business

ALLOCATION OF TIME FOR DIS-
FOSAL OF GOVERNMENT AND
OTHER BUSINESS

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): I have to inform
Membpers that the Business Advisory
Committee at its meeting held today,
the 6th November, 1987 allotted time
for Government Legislative and other
Business as follows:—

Business -

Time allotted

1 Consideration and passing of the following Bills: ~

(a) ;l;lg_e’ Authorised Translations (Central Laws) Ap cncmert Bill,

1 hr.

(b) The AN India Counci) for Technical Education Bill, 1957. 2hrs,

(c) The Equal remuneration (Amendment) Bill, 1987, 2 hus.
2 Discussionon the resoluticnsecking disapprevalefthe Censtituticn

(Scheduled Tribes) Order (Amendment) Ordinance, 1687 «nd consi-

deration and passing of the Constitution (Scheculi¢ Tribes) O1der

(Amendment) Bill, 1987. e e e e 2 hrs.
3 Discussion on the resolution seeking disepprovalof the representa-

tion of the people (Amendmen 1) Ordinence, 1987 2ad consideration

and passing of the representaticn of the People (Amendment) Bill,

1987. . . . . . . . . . . . . 2 hrs.
4 Consideration and passing of the Auroville (Emergency Provisions)

Amendment Bilt, 1987, . . . . . . R . . 2 hrs.
§ Discussion on the resolution regarding ccntinuance ¢f President’s 1 dayi.c.,cn Mon-

Rule in the State of Punjab.

day, the 9tb No-
vember, 1987.

P T P e
fhe Committee recommended that the
House should sit upto 6.00 p.M. daily

and beyond 6.00 PM. as and When
necessary, for the transaction of Gov-
ernment Business, from Monday, the
9th November, 1987.

~

Now the House stands adjourned
till 11 A,M. oo Monday, the Sth
November, 1987, -

- The House then adjourned
at thirty six minutes past five
of the clock till eleven of the
clock on Monday, the oth
November, 1987.





